
,1

CORAM Present:

C.P No. 492l (MAH)/2O17

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

ATIENDENCE-CUM ORDER SHEE"I OF THE HEARING OF MUMBAI BENCH OF THE
NATIONA]- COMPAI,{Y I"\W TRIBUNAL ON 06.12.2017

NAME OFTHE PARIIES: Juniper Networks India Pvt. Ltd

SECTION OF THE COMPANIES ACT: 62lA of the Companies Act 1956/441
of the Companies Act, 20 13.

S. No. NAME DESIGNATION SIGNATURE

ORDER
CP .T92/441/NCLT/MBA4ATU2O17

V. NALLASENAPATHY
\lenlber (Tech11ic.1l)

Lsd/-
B.S.V. PRAKASH
\Icnlber (]u.lici.rl)

u.st of the Petitioner's Counsel, Iist this mattcr on 8.1.20tE

sd/-
KU MAR

NATIONAL COMPAM I-AW TRIBUNAL
MUMBAI BENCH, MUMBAI


